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Income Tax Appellate Tribunal, Chandigarh Benches, Chandigarh
11.09.2025

NOTICE

The undersigned has been directed to inform that due to leave of Sh.
Laliet Kumar, Hon'ble JM and Sh. Manoj Kumar Aggarwal, Hon’ble AM, Bench
will not functioned on 12.09.2025. All all Misc. Applications fixed on
12.09.2025 stands adjourned.
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